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(b) how long Government w ill al-
low the Government of Assam to ad-
m it students for Silchar Medical col-
lege in Gauhati Medical College?

THE DEPUTY M IN ISTER IN THE 
M IN ISTRY OF HEALTH, FAM ILY 
PLANNING AND URBAN DEVE-
LOPMENT (SH RI B. S. M URTHY):
(a) The construction of the buildings 
for the Medical College at Silchar has 
not yet been completed. Completion 
of the College building is likely to 
take at least two years more. The 
State Government, however, propose 
fo start pre-medical classes in a pri-
vate college at Silchar during 1968. 
In 1969, they hope to start pre-clini- 
cal classes in one building which is 
likely to be ready by then.

(b) This is entirely within the dis-
cretion of the State Government.
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. Drinking Water Supply Scheme 
iin Andhra Pradesh

6734. SHRI P. ANTONY REDDY: 
SHRIMATl MINIMATA 

AGAM DAS GURU: 
SHRI HARDAYAL 

DEVGUN:

W ill the Minister o f HEALTH, 
FA M ILY PLANNING AND URBAN 
DEVELOPMENT be pleased to state:

(a) whether the Government Of 
Andhra Pradesh have submitted to  
the Central Government two schemes 
for the supply of drinking w ate- to 
certain village in Rayadurg and Vrava 
Kanda taluks of Araantapur District 
and for certain villages of Alur Taluk 
of Kurnool District for sanction of 
funds during 1965-66 and 1966-67; 
and

(b); whether Government have 
sanctioned the schemes and allotted 
funds for their execution?

THE DEPUTY M IN ISTER IN THE 
M IN ISTRY OF HEALTH, FAM t L Y  
PLANNING AND URBAN DEVE-
LOPMENT (SH RI B. S. M URTHY): 
(a) and (b) Two W ater Supply 
Schemes for (i) Urava Kanda and 16' 
other villages of Anantapur District 
and (ii) Alur and 38 villages of 
Kurnool District had been approved 
by the Central Government in August 
1967 at a cost of Rs. 29.50 lakhs and 
Rs. 67 lakhs respectively. Central 
assistance, to the extent of 50 per cent 
will be provided by the Central Gov-
ernment to the State Government as 
grant-in aid for the execution of 
these Schemes.

Single Wire Earth Return 
System

6735; SH RI PANTONY REJDDY: 
Will the Minister of IRRIGATION 
AND POWER be pleased to state:

(a-) whether Govemiment have 
adopted ‘Single W ire Eart(h (Return 
System’ for enhancing rural electri-
fication s cherries;

(b) the number of rural electrifica-
tions done so te r on this system; and
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(Q) the pepclUltace of savials in 
laying electtic lmes by Ildqpt1J1i t)li~ 

:systtflri?, 
THE DEPUTY MINISTER IN TH,Ii; 

MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHElijiWAR 
PASAn): (a) to (c) At the Ninth 
Irrigation ar.d Power Seminar held 
at Trivandrum in Octobe-, 1964, 
which was attended by State Minis-
ters qealing with power and Chair-
men State Electricity Boards and re~ 
presentatives of State Goverr.ments, 
it was decided that the 'single wire 
earth return' system may be tried as 
an experiment in areas whe-e the 
distances are comparatively ;:rcat 
and the loads are small. Tl:Iii was 
recommended, with other measures. 
for bringing down the cost of rural 
electriftcation. The .'single wire 
earth retu n' system has been taken 
up on an experimental b.asis in Bih.ar 
(about 5 kms), l'4lIdra$ (about 6.S 
kms.). Maharashtra (about 17 kms.) , 
Orissa (about 29 Itms) alid Punjab 
(about S kms). The Power Research 
Institute of the Central Water & 
Power Commission at Bangalore iii 
also conducting experiments on this 
system. The results of these ex-
perime:lts are r~hg wat~hed jn 

-order to asses the . economic and 
~echnical feasibility of this system. 

!Napply of Furnace 011 in Calcutta 

6736. SHRI J. MOHAMMED 
IMAM: 

SaRlI;>. N. PATOI;lIA: 
SHRI GADILINGANA 

GOWP: 
S.~R~ N. SHIVAPPA: 
SH~U N. K. !?~: 
SHRI S. K. TAPURIAH: 

Will the Minister of P]!:TRQ~UM 
AND CHEMICALS be pleased to 

:state: 
(a) whether it is tact that .unulDc. 

oil is in short supply in Calcutta Ilnd 
-other indUltrial towns at Welt 
Beagal; 

(b) if ao, whether most of the 
factories have either 1:Ieen dOled 
·down or are running much below 
'(heir capacity; aDd 

(c) the actioa. 11: U¥, taken to 
au~ment th~ ~~'p'ply of fll!n~e oil 
101 tQ.e .t!eet1l~ ~l.a,cl!IJ ? 

'llili MmJSnR ~ ST.ATIl Q1 
THE MBi'lS11ijY fW p~ 
AND CHEMICALS AND OJ!' SOCIAL 
WELFARE' (SHRI RAGHU RA-
MAIAH): (a) No, Sir. 

(b) and (c) Do not arite. 

~ of WIHing.OIl RGePiUl 
New De~ 

6737. SHRI SHIV CHARAN LAL: 
Will the Minister of . HEALTH, 
F~MILY PLANNING ANR U&BAN 
DEVEIPP~ ~PU!alled to v.te: 

(a) the lotj! number at NUl'IIl!II. 
Doctors Class I and II Offtcerl '-II 
well as' Class III and Class IV ,talr 
category-wise in WilIingdon Hospital 
New Delhi; 

(b) the totaJ duty hour. whi~ ~ 
being taken from Class III and CIUti 
IV staff, separat.ely lor each and alia 
category-wise; 

(c) wlletber it is a fac:t t.b.a.t more 
than 8 hours duty fr.om Class IV 
staff is being taken in the Willinldon 
hos;>ital in some Departments; and 

(d) if so. the reuona therefor and 
under what rules and orders more 
than" hours duty is beinl ta~en? 

THE pJj:J?UTY MINISTER IN 
THE MINISTRY . OF . HEALTH, 
FAMILY PLANNING AND URBAN 
DEVELOPMENT (SHRI B. 8. 
MURTHY): (a) to (c) Annexure I 
and II giving the information are laid 
on the Table of tbe Houae. {Placed 
in Library. See No. LT-811/68J. 

(d) The duty houri of c:lau IV 
stalf have blten deviaed CODIUteatIY 
w~tia the nature of the wmir; I,r) ·the 
hOI,.tal. The duty ho\,\Pa of. ~ 
PMt on ~ ~ .hUtt QGeed "hoIl,A 
when the prenure of work" ~. 
paratlvely 'J!1uch less.. In r.neral. 
where the nominal duty hounezeMd 
eight houn the trorfr Is tnWmdUeilt 
a~ inter-apaced with houri at reft. 




